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ITEM NO.2 & 48            COURT No.1             SECTION PIL

       SUPREME COURT OF INDIA
           RECORD OF PROCEEDINGS

I.A. Nos.12, 13 & 17 in W.P.(C0 No.888/1996

ALMITRA H. PATEL & ANR.                          Petitioner(s)

             VERSUS

UNION OF INDIA & ORS.                       Respondent(s)

(For intervention and permission to allotment of land at Bhati Mines and office
report)
WITH
I.A. NO.20 IN W.P.(C) NO.888/1996
(for impleadment and office report)

Date: 06/03/2009 This Petition was called on for hearing today.

CORAM :
   HON’BLE THE CHIEF JUSTICE
       HON’BLE MR. JUSTICE MARKANDEY KATJU
   HON’BLE MR. JUSTICE P. SATHASIVAM

For Petitioner(s)/      Mr. Gopal Jain, Adv. (A.C.)

                        Mr. Sanjiv Sen, Adv. (A.C.)(NP)

For Respondent(s)       Mr. Vivek Sharma, Adv.for
                        Mrs. Manik Karanjawala, Adv.

                        Mr. Jatin Zaveri, Adv.

                        Mr. V.G.Pragasam, Adv.
                        Mr. S.J.Aristotle, Adv.
                        Mr. Prabhu Rama Subramanian, Adv.

                        Mr. Kuldeep S.Parihar, Adv.
                        Mr. H.S.Parihar, Adv.

                        Mr. L.C.Agrawala, Adv.
                        Mr.Bijan Kr. Ghosh, Adv.

                        Mr.K.B.Rohtagi, Adv.

                        Mr. Rakesh Uttamchandra Upadhyay, Adv.
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Mr. Gp. Capt. Karan Singh Bhati, Adv.

Mr. Khwairakpam Nobin Singh, Adv.

Mr.K.K.Rai, Adv.
Mr. S.C. Patel, Adv.

Mr. Vijay Panjwani, Adv.

Mr.B.B.Singh, Adv.

Mr. Shiv Sagar Tiwari, Adv.
Mr.Yogendra Kumar Dwivedi, Adv.

Mr. E.V.Vidya Sagar, Adv.



Mr. T.S.Doabia, Sr. Adv.
Mr. S.W.A.Qadri, Adv.
Ms. Sunita Sharma, Adv.
Mr. Y.P.Mahajan, Adv.
Mr. A.Tarique, Adv.
Miss Vanita, Adv.
Mr. D.S.Mahra, Adv.
Ms. Anil Katiyar, Adv.
Mr. S.N.Terdal, Adv.

Mr. Jana Kalyan Das, Adv.

Mr. Pradeep Misra, Adv.

Mr. H.K.Puri, Adv.

Mr. Anil Shrivastav, Adv.

Mr.Manish Kumar, Adv.for
Mr. Gopal Singh, Adv.

Mr. Ashok Mathur, Adv.

Mr.M.A. Chinnasamy, Adv.

Mr.   Manoj Saxena, Adv.
Mr.   Rajnish Kr. Singh, Adv.
Mr.   Rahul Shukla, Adv.for
Mr.   T.V.George, Adv.

Mrs. Urmila Sirur, Adv.

Mr. P.Ramesh Kumar, Adv.
Ms. Aparna Bhat, Adv.
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M/s. I.M.Nanavati Associates

Mrs. Kirti Renu Mishra, Adv.

Mr. Ashok K.Srivastava, Adv.

Ms. A.Subhashini, Adv.

Mr. Vishnu B.Saharya, Adv.for
M/s. Saharya & Co.

Mr. D.N.Goburdhun, Adv.
Ms. Geeta Luthra, Adv.

Mr. Naresh K. Sharma, Adv.

Mr. Riku Sarma, Adv.for
M/s. Corporate Law Group

Mr. Ajay K. Agrawal, Adv.

Mr. Tara Chandra Sharma, Adv.

Mr. Arvind Kumar Gupta, Adv.

Mr. R.K.Adsure, Adv.

Mr. Subramonium Prasad, Adv.

Mr. Pallav Shishodia, Sr. Adv.
Mr. D.N.Mishra, Adv.



Mr. Alban Toppo, Adv.
Ms. Jyoti Mendiratta, Adv.
Mr. Bharat Sangal, Adv.

Mrs. D.Bharthi Reddy, Adv.

Mr.Mahinder Singh Dahiya, Adv.

Ms. Sumita Hazarika, Adv.

Mr. Anil K. Chora, Adv.

Mr. Kamlendra MIshra, Adv.

Dr. Manish Singhvi, Adv.
Mr. Milind Kumar, Adv.

Mr. Ramesh Babu M.R., Adv.
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                        Mr. Devendra Singh, Adv.

                        Ms. Kamini Jaiswal, Adv.

                        Mr. Rajesh Srivastava, Adv.

                        Mr. R.Ayyam Perumal, Adv.

                        Mr. Janaranjan Das, Adv.
                        Mr. Swetaketu Mishra, adv.
                        Mr. P.P.Nayak, Adv.

                        Mr. Mukesh Verma, Adv.
                        Mr. M.R.Shamshad, Adv.for
                        Mr. Y.P.Dhingra, Adv.

                        Mr. Praveen Swarup, Adv.

                        Mr. P.P.Singh, Adv.

                        Mr. Manjit Singh, Adv.
                        Mr. T.V.George, Adv.

                        Mr. Shail Kr. Dwivedi, Adv.
                        Mr. Amit Singh, Adv.for
                        Mr. G.V.Rao, Adv.

                        Mr. K.N.Madhusoodhanan, Adv.
                        Mr. R.Sathish, Adv.

                        Mr. G.Prakash, Adv.

                        Mr. Sudhir Kulshreshtha, Adv.

                        Ms. Asha G.Nair, Adv.

For Applicant in Mr.K.N.Balgopal, Sr. Adv.
IA 20 in WC 888/96      Mr. A.P.Mukandan, Adv.
                        Mr. Rituraj Biswas, Adv.
                        Mr. Subhash, Adv.for
                        Mr. L.C.Agarwala, Adv.

                        Mr.Pawan S.Bindra, Adv.for
                        Ms. Kavita Wadia, Adv.

                        Mr. T.Harish Kumar, Adv.
                        Mr. V.Vasudevan, Adv.



                        Mr. S.K.Gambhir, Sr. Adv.
                        Mr. M.P.Jha, Adv.
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                  Mr. Ram Ekbal Roy, Adv.
                  Mr. Harshvardhan Jha, Adv.

                  Mr. S.Thananjayan, Adv.

                  Mr.   Sanjay R. Hegde, Adv.
                  Mr.   Amit Kr. Chawla, Adv.
                  Mr.   A.Rohen Singh, Adv.
                  Mr.   Nishant Mishra, Adv.

                  Mr.   Edward Belho, Adv.
                  Mr.   P.Athuimei R.Naga, Adv.
                  Mr.   Rituraj Biswas, Adv.
                  Mr.   Vikuolie N. Kera, Adv.

                  Mr.   Bishwajit Bhattacharyya, Sr. Adv.
                  Mr.   Debashish Mukherjee, Adv.
                  Mr.   Ajay Singh, Adv.
                  Mr.   D.K.Sinha, Adv.

                  Ms. Aruna Mathur, Adv.for
                  M/s. Arputham Aruna & Co.

                  Dr. N.M.Ghatate, Sr. Adv.
                  Mr. C.D. Singh, Adv.
                  Mr. Vairagya Vardhan Dubey, Adv.
                  Mr. Sunny Chowdhary, Adv.
                  Mr. Aditya Singh, Adv.
                  Ms. Upasana Nath, Adv.

                  Ms.Hemantika Wahi, Adv.
                  Ms. Pinky Behera, Adv.
                  Ms. Somanathan Padhan, Adv.

                  Mr. Vishwajeet Bhattacharya, Sr. Adv.
                  Mr. Sandeep S.Tiwari, Adv.

                  Mr. Jaideep Gupta, Sr. Adv.
                  Mr. S.M.Jadhav, Adv.

UPON hearing counsel the Court made the following
          ORDER

       List in August, 2009 along with Contempt Petition.

  (Parveen Kr. Chawla)                            (Veera Verma)
      Court Master                                 Court Master
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